FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
UGH VINTAGE HOSPITAL AND MEDICAL RESEARCIH CENTRE PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

(b) Details of authorized representatives
arc available at:

L UGH Vintage Hospital and Medical Rescarch
Centre Private Limited
2. Date of incorporation of corporate debtor 06/05/1998
3. Authority under which corporate debtor is | Registrar of Companies, Goa
incorporated / registered
4. Corporate Identity No. / Limited Liability | U§5110GA1998PTC002553
Identification No. of corporate debtor _
5. Address of the registered office and principal | Caculo Enclavest. Incz Panaji Goa 403001
“office (if any) of corporate debtor i
6. [nsolvency commencement date in respect of | 19th May 2023
corporate debtor ] )
7. Estimated date of closure of insolvency | 15th November, 2023
resolution process )
8. Name and registration number of the | Jovita Reema Mathias,
insolvency professional acting as interim | Reg.No. IBBI/IPA-002/IP-00337/2017-
resolution professional 18/1094 1
9. Address and ¢-mail of the interim resolution | 306, A Wing, Rustomjee Central Park, Andheri
professional, as registercd with the Board Kurla Road, Chakala, Andheri East, Mumbai-
400069,
B Email: ip.reemajm@gmail.com
10. | Address and e-mail to be used for | 306, A Wing. Rustomjee Central Park,Andheri
correspondence with the interim resolution | Kurla Road, Chakala, Andheri ILast, Mumbai-
professional 400069
_ Email: cirp.ughvintagehospital@gmail.com
['1. | Last date for submission of claims 3rd Junc 2023%
(Copy of the order issued by Hon’ble NCLT,
Mumbai Bench in Company Petition CP No.
214/(IB)-MB-V/2022 was reccived 20th May
) 2023) B
12, | Classes of creditors, if any, under clause (b) | NA
of sub-scction (6A) of section 21, ascertained
by the interim resolution professional -
13. | Names of Insolvency Professionals identificd | NA
to act as Authorised Representative of
creditors in a class (Three names for cach
class) _ ]
14, (a) Relevant Forms and http://ibbi.gov.in/downloadlorm.htm]

* The order for appointment of the Interim Resolution Professional has been passed by the Hon'ble
NCLT, Mumbai Bench on 19" May, 2023, was received by the he Interim Resolution Professional on
20" May, 2023, Accordingly, time for submission of claims has been considered 14 days from 20" May,

2023.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the UGIH Vintage Hospital and Medical Research Centre
Private Limited on 19th May, 2023.




The creditors of UGH Vintage Hospital and Medical Research Centre Private Limited, are hereby

called upon to submit their claims with proof on or before 3rd  June, 2023 to the interim resolution
professional at the address mentioned against entry No. 10,

The financial creditors shall submit their claims with proof by clectronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. 3 \

Date: 23.05.2023
Place: Mumbai

UGH Vintage Hospital and Medical Research Centre Private Limited

Registration. Number. IBBI/IPA-002/1P-00337/2017-18/10941

Authorization for Assignment

valid till 13" November 2023
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FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruplcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GH VINTAGE HOSPITAL AND MEDICAL RESEARCH CENTRE PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of comporate debtor UGH Vintage Hospital and Medical Research

Centre Private Limed

2. | Date of incorporation of corporate deblor | 06/05/1998

3. | Authonty under which corporate debtor
is incorporated / registered

Registrar of Companies, Goa

4, | Corporate Identity No. / Limited Liability U85110GA1998PTC002553

Identification No. of corporate debtor

5, |Address of the regstered office and
principal office (if any) of corperate
debtor

Caculo Enclavest. Inez Panaji Goa 408001

6. | Insovency commencement date in
respect of corporate debtor

19th May 2023

7. |Estimated date of closure of insolvency 15th November, 2023

resolution process

8. |Name and registration number of the
i Reg.No. IBBIIPA-002/1P-00337/2017-18/10941

insolvency professional acting as

9. |Address and e-mail of the interim
resolution professional, as registered

306, A Wing, Rustomjee Central Park Andheri Kurda

with the Board Email: ip.reemajm@gmai.com
10.| Address and e-mail to be used for 306, A Wing, Rustomjee Central Park Andheri Kuria
resolution professional Email: cap.ughvintagehospital@gmail.com

11.|Last date for submission of claims 3rd June 2023*
(Copy of the order issued by Hon'bie NCLT, Mumbai
Bench in Company Petition CP No. 214/(1B)}-MB-V/2022

was recaived 20th May 2023)

12.| Classes of creditors, # any, under NA
clause (o) of sub-section (BA) of section
21, ascertained by the interim resolution

| __|professional

13.|Names of Insolvency Professionais NA
identified to act as Authorised
Representative of creditors in a dass
(Three names for each dass)

14./ (a) Relevant Forms and
(b) Detais of authorized representatives
are available at:

http://fibbi.govin/downloadionm.html

* The order for appointment of the Interim Resolution Professional has been passed by the
Hon'ble NCLT, Mumbai Bench on 19th May, 2023, was received by the he Interim Resolution
Professional on 20th May, 2023. Accordingly, time for submission of claims has been
considered 14 days from 20th May, 2023.
Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the UGH Vintage Hospital
and Medical Research Centre Private Limited on 19th May, 2023.
The creditors of UGH Vintage Hospital and Medical Research Centre Private Limited, are
hereby called upon to submit their claims with proof on or before 3rd June, 2023 to the
interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Date :23.05.2023
Place: Mumbai
Jovita Reema Mathias
Interim Resolution Professional
UGH Vintage Hospital and Medical Research Centre Private Limited
Registration. Number. IBBI/IPA-002/IP-00337/2017-18/10941
Authorization for Assignment valid till 13th November 2023




AQUT HIXd

The Tarun Bharat Marathi Goa Date of Publish 23/05/2023

B ¢
TR e} 7 Reareaidt dsar=r R § siatd
(%ﬁawwﬁ%%mmﬁmv&w)ﬁﬁw 209¢)
grllva faes gfRued 3fve ARG Rad e naee
oo aadia azi vaslRar
Halfert aqafier

2. | Fe T PR A o /04/988¢
3. | e e S e o iRt | R 3 e, e

v | o e ST 1 | | SRS e

u, W»fﬁa FERT W AR S | FEp GRS, 3, T, T g0 3009
THF FTTTEN T (S 3R

§. | FHE FTHr T TR §F SRR A | 9% 4 2023
u. | TRl ovE dRF e AR s AR | 94 ARR 2033

¢. | SRH 3 ARG R FTE SRR | e o o,

TR TR T G TR 9. 7 ardtdiong smafit-oo3 /
3Rfi-003300/2090-9¢ /908 ¥

8. | visarms, Aieig JRHH Ry A | Jot, TR, W Fod T, 3 Fed g,
AT T 4 35 a;rar ;m:g }]ﬁ-{goaooi‘( 5
$91: ip.reemajm@gmail.com

9o, | 37T oUT  arEudeRe T | 3ok, TR, wer dow 96, U gl IS,

RIETET T T A T, 3T [, J6-¥ooo]. el
cirp.ughvintagehospital@gmail.com
99, | i AR daeE TR T RG], 59 TR ST dhefed] SR AT
T, S T 398 (ST -T2 20 3
i T 204 2033 AATAI

93. | ofm m amaEERT fiffR e, | 3%
W 5 - (T S A i

I T, R ST

93. | o eFeR siftrra TR TR SRR 9 | S T
maﬂ PTRRBFEN 14 (T3 qepal 2 714)

9. (Qmﬁamm http://ibbi.gov.in/downloadform. html
(o) o Sfeifrefen ot 200 e ofe -

* St Reegsm Arheor gl sd S THad, §a @edrer 9% 7 2033
T 9T Sl AT, T ST e e d IrFerereg 20 3 203 3 Aol T Sl 317, /TR,
T TR FRERTG! 20 H 203 3 T 9y Rawi=1 St Hm ST 37,

TTERT T VAT At i, T T ] ~TeaRor 98 3 203 3 Zolt et 8 et 3108

Hieapet et e” ree ffieeet BRE 2R Gu1a IR I VTl ST Rl ag.

Tfea et &ifieeT aive dfedl Rerd ¥ier T fafice=n e7dmT I U .90

ST T el T T 3 R S TS 3 S 203 3 o0 e el qurnrerg

2T TR TRV ATaTT FAT VAT STt ST,

Tt e e eldrgy e T [RTTE S 319 WIeR Feliel, 37 T ey e

ST iR Zrae e JUelld 214 ISR e 1k,

@éﬁwrﬁsm@memwmmeemwga S e ar
I 57

FARY 39 AR

G 33/04/2033 i oty vt o e e Yew e e
et . T/ STad-oo 3 /3T -00 331/ 20 94-9¢ / 908 89
mﬁ?ﬂnﬁuﬁlﬁmq%aﬁm:m%uﬁa&rﬂm




N =y
UTE BT

e ol LA

THE T[N’IES OF INDIA

e

The Times of India English Goa Date of Publish 23/05/2023

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulabon 6 of the Insolvency and Bankruplcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
UGH VINTAGE HOSPITAL AND MEDICAL RESEARCH CENTRE PRIVATE LIMITED
RELEVANT PARTICULARS
1. |Name of corporate debtor UGH Vintage Hospital and Medical Research
Centre Private Limied
. | Date of incorporation of corporate deblor | 06/06/1998
3. | Authority under which corporate debtor Registrar of Companies, Goa

N

4, | Comorate Identity No. / Limited Liability U85110GA1998PTC00R2553

5, | Address of the regstered office and Caculo Enciavest. Inez Panaji Goa 408001
| principal office (f any) of corporate
debtor
6. | Insolvency commencement date in 19th May 2023
respect of corporate debtor
7. |Estimated date of closure of insolvency 15th November, 2023
resolution process
8. |Name and registration number of the Jovita Reema Mathias,
insolvency professional acting as Reg No. IBBI1PA-002/1P-00337/2017-18/10941
interim resolution professional
9. |Address and e-mail of the intenm 306, A Wing, Rustomjee Central Park Andhen Kuria
resolution professional, as registered Road, Chakala, Andheri East, Mumbai- 400069,
with the Board Email: ip.reemam@gmail.com
10.| Address and e-mail to be used for 306, A Wing, Rustomjee Central Park Andheri Kuria
comespondence with the intenm Road, Chakala, Andheni East, Mumbas- 400069
| resolution professional Email: cdrp.ughvintagehospital@gmail.com
11.|Last date for submission of claims 3rd June 2023*

(Copy of the order issued by Hon'ble NCLT, Mumbeai
Bench in Company Petition CP No. 214/(1B}-MB-V/2022
was recaived 20th May 2003)

12.| Classes of creditors, # any, under NA

clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution

professional
13.|Names of Insolvency Professionals NA

14.| (a) Relevant Forms and hitp//fibbi.govin/downioadiorm.html

* The order for appointment of the Interim Resolution Professional has been passed by the
Hon'ble NCLT, Mumbai Bench on 19th May, 2023, was received by the he Interim Resolution
Professional on 20th May, 2023. Accordingly, time for submission of claims has been
considered 14 days from 20th May, 2023.

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the UGH Vintage Hospital
and Medical Research Centre Private Limited on 19th May, 2023.

The creditors of UGH Vintage Hospital and Medical Research Centre Private Limited, are
hereby called upon to submit their claims with proof on or before 3rd June, 2023 to the
interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date :23.05.2023
Place: Mumbai

Jovita Reema Mathias

Interim Resolution Professional

UGH Vintage Hospital and Medical Research Centre Private Limited
Registration. Number. IBBI/IPA-002/IP-00337/2017-18/10941
Authorization for Assignment valid till 13th November 2023
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